BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

0.A. No. 157/2023/E2

In the matter of:

Illegal Mining 3 killed, 10 Missing
After Cave in News Item published

In the Times of India

Dt. 13.10.2023 Kolkata

Applicant(s)
/8/2022

A
'EL No-lvnp-l!"lﬂllllll.
RATE, PASCHIM

g at Palm Villa, Opposite

Paschim Bardhaman, West Bengal, do
hereby solemnly affirm and state as follows-

Polo Ground, Asansol, District-

1. I am the District Magistrate & Collector, Paschim Bardhaman. I have

duly consulted the records available in my office and thereafter, I have made

myself well acquainted with the facts and circumstances of the case and, as
such, am competent to affirm this Affidavit,



2. That this affidavit is being affirmed pursuant to the solemn order
passed by the Hon’ble National Green Tribunal, Eastern Zone Bench,
Kolkata, in short Hon’ble N.G.T., E.Z., KOL on 17.10.2023 wherein Hon’ble
N.G.T., E.Z., KOL was pleased to take cognizance of the said matter suo-
motu and directed the answering State Respondent being arrayed as one of
the parties in the said Original Application to file counter affidavit in respect
of “lllegal Mining: 3 killed, 10 missing after cave-in in West Bengal’s Egra”
within the period stipulated by Hon’ble N.G.T., E.Z., KOL in the order
aforesaid, which has been served upon the office of the District Magistrate

and Collector, Paschim Bardhaman through an e-mail dated 31.10.2023 by

t it is humbly submitted that the area in question wherein the

_incidé:, / took place is exclusively under the operational control of the

‘1 4. That subsequent thereto, by way of a communiqué bearing Memo No.
522/XLVI/LAW/DM-2023 dated 06.11.2023, the General Manager, Eastern
Coalfields Limited, Sripur Satgram area and the General Manager,
Kunustoria area, Eastern Coalfields Limited were requested to inform the
answering respondent by transmitting a report as regards the occurrence of
the incident considered by Hon’ble N.G.T., E.Z., KOL while adjudicating the
instant Original Application, the said Report is awaited till date.

The photocopies of the communications, as referred to above are annexed

hereto and collectively marked Annexure - P-1,




AN

5.  That by way of Memo bearing No. 523 / XLVI /| LAW / DM-2023 dated
06.11.2023, the Commissioner of Police, Asansol Durgapur Police
Commissionarate was also requested to submit report with respect to the
incident described in the instant Original Application, which has been
received by the answering respondent vide Memo bearing No. 202 / RO(HC)
/ ASN-DGP dated 09.11.2023.

6. That it is pertinent to mention that the Police report submitted by the
Inspector Sudip Dasgupta, Inspector-in-Charge, Raniganj Police Station,
inter alia reveals that, “... It is also submitted that the area falls under the
Jjurisdiction of ECL ..” vide para 8 of the letter addressed to the

Commissioner of Police, ADCP by the Inspector-in-Charge, Raniganj Police
Station.

ident occurred on account of Natural Calamity (Land Subsidence),

of which one Surajit Sen of Raniganj P.S., one Dinesh Ruidas of

;

V4
—Jamuria Police Station, one Samir Bauri of Raniganj Police Station have

B‘&:n found to be dead, the answering Respondent by way of issuing
Sanction Orders bearing No. 284 / DMCDPB dated 13.10.2023, Memo No.
285 / DMCDB dated 13.10.2023 and Memo No. 286 / DMCDPB dated
13.10.2023 respectively has extended ex-gratia monetary compensation, as
per extant rules, amounting to Rs. 2 Lakhs (Two Lakh) each to the next kin
of the aforesaid deceased persons.

The photo copies whereof are annexed hereto and collectively marked

Annexure - P-3.
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8. The statements made in paragraph (1) to (6) are based on information
derived from the records, which are usually kept and maintained by the
answering respondent in the ordinary course of business and which I believe

to be true and rest thereof are my humble submission before this Hon’ble
Tribunal.

9. It is therefore prayed that the Hon’ble Tribunal may pass necessary

order or further orders as it deem fit and proper in the interest of justice.

- nent
P T
The deponent is know() to me
Clerk to
Advocate,

Solemnly affirmed before me

~{
On this the 33 day of November, 2023.

Notary

All annefgre are legible
Confirmed & Declared o

' I g P N ‘Dn’ Oath bizfora ma on ldentifica
vocate M M 73 Ecﬁwé e

Md. ¢ ruadin
NOTARY Rag. No. 212023
Asansol Court Govt. of W.B
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(S TAS SRS STas T Office of the District Magistrate& Collector
PaschimBardhaman
(EPTTHIET Wk ATy LAW Section of the DM

W dmpaschimbardhaman@gmail com
(PR 0341-2254545
FITHATE- 0341-2254242

Email-dmpaschimbardhaman@gmail.com
Phone No- 0341-2254545
Fax No- 0341-2254242

Memo. No:- 521 ' XLVI/LAW / DM-2023 Dated:- the Asansol,85.11.2023

To

The General Manager, Eastern Coalfields Ltd
Satgram-Sripur Area

Ningha, , Asansol-713370,

Paschim Bardhaman (WB)

Sub:- Report i.c.w. OA 157/2023/EZ (In Re: “Illegal Mining: 3 Killed, 10 Missing after cave in-
"News item published in Newspaper “The Times of India”Dated October 13, 2023,
Kolkata), before the Hon'ble National Green Tribunal, Estern Zone.

With reference to the subject noted above, please find enclosed hereto the copy of the Order dated
17/10/2023 passed by Hon’ble N.G.T., KOL, EZ, which will speak for itself.

Accordingly, you are hereby requested to let this office know as regards the following:-

I. Remidical steps taken so far in the affected area and for the Stakeholders connected
therewith;

2. Precautionary measures taken so far for preventing recurrence of the incident, as viewed by
Hon’ble N.G.T. while drawing up proceeding on October 18,2023.

3. Any other measures taken so far or any other suggestions, considering impact of the said

incident in future.
You are further requested to send any competent person being acquainted with the aforesaid issue
and to report accordingly.
Kindly make it convenient to arrange for providing the informations, as highlighted hereinbefore as
expeditiously as possible.
jt Enclo: - As stated above. m L

District trate & Collecgor,
Paschim Bardhaman
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Government of West Bengal
Office of the District Magistrate& Collector Paschim Bardhaman
Vivekananda Sarani, P.O. Kanyapur, Asansol-713305

Law Section

- imbdnlaw
Memo. No. 522 /LAW/DM/XLVI Dated /O / /| no23
To
The General Manager, Eastern Coalfields Ltd
Kunustoria Area, Post-Toposi
Dist.: - Paschim Bardhaman
West Bengal-713362

(e-mail- gmkunustoria@gmail.com)

Sub: - Report i.c.w. 0.A. 157/2023/EZ (In Re: “Illegal Mining: 3 Killed, 10 Missing after cave in-"
News item published in Newspaper “The Times of India”
Dated October 13, 2023, Kolkata), before Hon’ble National Green Tribunal, Eastern Zone.

With reference to the subject noted above, please find enclosed hereto the copy of the Order dated
17/10/2023 passed by Hon'ble N.G.T., KOL, EZ, which will speak for itself.
Accordingly, you are hereby requested to let this Office know as regards the following: -
1. Remedial steps taken so far in the affected area for the Stakeholders connected therewith;
2. Precautionary measures taken so far for preventing recurrence of the incident, as viewed by
Hon’ble N.G.T. while drawing up proceeding on October 18, 2023.

3. Any other measures taken so far or any other suggestions, considering impact of the said incident
in future.

You are further requested to send any competent person being acquainted with the aforesaid issue and to
report accordingly.

Kindly make it convenient to arrange for providing the information, as highlighted hereinbefore as

expeditiously as possible.
District Mql@\te &G

Enclo: - As stated above,
or
Paschim Burdhaghan
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Office of the District Magistrate& Collector

PaschimBardhaman

LAW Section of the DM
Email-dmpaschimbardhaman@gmail.com
Phone No- 0341-2254545

Fax No- 0341-2254242

- dmpaschimbardhaman@gmail.com
—0341-2254545
FIHEAYTA-0341-2254242

Memo. No:-523 / XLVI/ LAW / DM-2023 Dated:- the Asansol,06.11.2023

To
The Commissioner of Police

Asansol Durgapur Police Commissionerate
Office of the Commissioner of Police
Evelyn lodge, G.T. Road, Kumarpur,
Asansol-713304 Purba Bardhaman

West Bengal, 713101

Sub:- Require status report in OA 157/2023/EZ (In Re: “Illegal Mining: 3 Killed, 10missing
after cave in-"News item published in Newspaper “The Times of India”Dated October 13,
2023, Kolkata), before the Hon’ble National Green Tribunal, Estern Zone.

Sir,

With reference to the subject noted above, please find enclosed hereto the copy of the Order dated
17/10/2023 passed by Hon’ble N.G.T., KOL, EZ, which will speak for itself.

Accordingly, you are hereby requested to let this Office know as to whether any investigation has
been caused, followed by lodging of any F.LR. and results, if any has been reached on account of
initiating any investigation.

You are further requested to kindly make it convenient to arrange communication of the dossier
with regard to the aforesaid, available so far at your end.

Yours faithfully

Enclo: - As stated above. rm -

District strate & C tor,
Paschim Bardhama

ARY

] 4
As2nso) C
‘.r__s” ~ourt

B
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OFFICE OF THE COMMISSIONER OF POLICE

ASANSOL - DURGAPUR
(TELEFAX - 0341 2257260), Email - cpadpc@gmail.com

Memo No. z [? Z‘I RO(HC) /ASN-DGP.

To

The District Magistrate,
Paschim Bardhaman
Asansol-713305.

Dated Oq /11/2023.

Sub.: Status report in OA 157/ 2023/ EZ (In Re : Illegal Mining 3 Killed, 10 Missing after
Cave in News Item Published in The Times of India Dt.13.10.2023 Kolkata) before the
Hon’ble National Green Tribunal, Eastern Zone Bench , Kolkata.

Ref.: Memo No. 523/XLVI/ Law /DM-2023, Dated 06.11.2023.

In regard to above mentioned Memo No., status report has been asked from IC Raniganj PS,
attached herewith which is self explanatory.

This is favour of your kind perusal.

Enclo.: Enquiry report of IC Raniganj PS.

Asansol -Durgapur.



With due respect I, the Inspector-in-Charge of Raniganj PS beg to submit this report over the
captioned subject matter as under: . gt

On 17.10.2023 Shri Pijush Tewary, Chief Manager (M)/Agent, Amritnagar Group of Mines,
Kunustoria Atrea, ECL lodged a written complaint to the effect that on 11.10.2023 at about 03:00 pm a crowd
of unknown persons (local villagers) entered in the Highwall mine area for the intention best known to them
and suddenly at about 03:15 pm crows started shouting loudly causing unrest in mine and it was reported that
three miscreants died during the situation but the actual reason is unknown.

Based on the aforesaid complaint Raniganj PS Case No. 434/2023 dated 17.10.2023 w/s.143/
447/379/304A IPC was registered and investigation was entrusted to SI Siladitya Banerjee, In-Charge,
Ballavpur OP under Raniganj PS.

During investigation SI Siladitya Banerjee visited the PO, prepared rough sketch map with index,
examined available witnesses and recorded their statements w/s. 161 of Cr.P.C.

Inquest over the dead body of the three deceased persons was performed by Raniganj PS in Raniganj
PS UD Case No. 58 of 2023 dated 12.10.2023, Raniganj PS UD Case No. 59 of 2023 dated 12.10.2023 and
Raniganj PS UD Case No. 60 of 2023 dated 12.10.2023 and thereafter post mortem examination of the
deceased persons was done at Asansol District Hospital, where the Autopsy Surgeon opined “Death was due
to the effect of injuries sustained as described above. Antemortem in nature.”

The investigation of the case is going on and on its completion report in final form will be forwarded
to the jurisdictional Magistrate.

Investigation has so far revealed that on the fateful day some local villagers had visited the PO for the
reason which is still under investigation. While some could come out a few were caved-in and a result three
persons died.

I further submit that I have perused the news articles mentioned in the order sheet dated 18.10.2023
but 1 emphatically deny the allegation made therein to the effect that there is any illegal collection of coal
from the mine. It is also submitted that the area falls under the jurisdiction of ECL and CISF personnel are
deployed to have round the clock surveillance to prevent illegal trespass of outsiders. In the event any
pilferage of coal or illegal mining is reported or otherwise come to the knowledge of the police, prompt action

is taken.
1 am enclosing herewith the copy of written complaint, formal FIR, PM report for your Honour’s kind
perusal.
With regards,
Yours faithfully
Enclo: As stated above -<?
“  Insp. Sudip Dgsgupta
= Inspector-in-Charge
N Ranigan; Police Statior3 ¥ ’ 2
e @ Asansol-Durgapur Police
NOTARY\® inspector - In - Charge
$2nso] Coyrt Raniganj, P. S.
( N A.D.P C.
4. No.
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Order

Sanction is hereby accorded to the tune of Rs.2.00,000/- (Rupees Two Lakh ) only for the
pnyl.nent. towards Ex-gratia to Rakesh Bauri, the next kin of the deceased Samir Bauri of
Raniganj PS, Asansol, Paschim Bardhaman who died on 11.10.2023 due to Natural
Calamity (Land Subsidence).

The segregated amount will be remitted from the allotment no.43-DM/FR//E-
2 -2 2-31-02-V

894252/2021.dated-28/04/2023 under head of account :

Disaster Management & Civil Defence amounting to Rs.50,000/<(Fifty Thousand) only

and the balance segregated amount will be remitted from the allotment no.42-DM/FR//E-
94252/2 d-28. under head of account 2245-02-111-00-001-50-00-V

amounting to Rs.1.50.000/-(One Lakh Fifty Thousand) only the total amount of

Rs.2,00,000/- to the account of the beneficiary bearing no.11060110057910, IFSC Code-
UCBAORRBPBG, M-9832049875. A\

District Magistrafe
_& Paschim Bardhaman

Memo No. @84 /DMCDPB Date- 12- )p - 2023

Copy forwarded for information & taking necessary action to:-
The Sub-Divisional Magistrate, Asansol.

The Sr.D.C., Paschim Bardhaman

The NDC, Paschim Bardhaman

The Treasury Officer, Asansol.

Beneficiary - Rakesh Basuri, Raniganj PS, Asansol

1.
2.
3.
4.
5.

D

District Magistrafe
_P Paschim Bardhamgn

(¥ Sscanned with OKEN Scanner
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Order

. aceorded to ] )
pavment towards Ex — the tune of R« 2.00 0000 (Rupees I'wo Lakh o only for T
& EAN-Erat J
to Manju Sen the next kin of the deconsed Suragit Sen of

Ramiga .

any PS. Asa

\ Yoo AsAns=o0 Mase

Calamity (1 " L Paschim Bardhaman who died on 11.10,2023 due 1o Natural
v tLand Subsidence), AL ‘ i

Sanction s hepeln

The segregate y ;

MM": b remutted from the alltment o B-DMWERALS
Disaster Management & f-Q-yB .lll\(lvl‘ head of  aceount 223.’;-“(_)_—2()0-00:‘) 12-31-02-V
stk i lml'mc_- ‘*'"‘ '\ Civil Detence amounting to R<.50.000/-(Fifty Thousand) onls
St iassis o‘ ‘e segregated amount will be remitted from the allotment no 12-DM/FRA/E-
394252/2021, dated-28.04.2023 under head of account  2245-02-111-00-001-50-00-V
amounting to Rs.1.50,000/-(One _Lakh Fifty Thousand) only the total amount of

R<.2.00.000/- to the account of the beneficiary bearing no.110601 10089557, IFSC Code-
UCBAORRBPBG. M-7478831876.

[ )

M ANy |
District Magistrat
ﬁ Paschim Bardhaman

Ao No. 285 /DMCDPB Date- 13- 10-2023.

Capy forw arded for information & taking necessary action to:-
{ The Sub-Divisional Magistrate, Asansol.
e Se D.C. Paschim Bardhaman
i e NDC, Paschim Bardhaman
{ Vhe Treasary Officer, Asansol.
Wenelu Loy s Manju Sen. Raniganj PS. Asansol

) N,

District Maéist'r;t,(f‘
£ Paschim Bal‘dht\n\un

i
(¥ Scanned with OKEN Scanner
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OFFICE OF 11 i E WEST BENGAL
COFTUE DISTRICT MAGISTRATE & COLLECTOR
B8 PASCHINEBARDHAMAN
(DISASTER MANAGEMENT SECTION)
Eiea i B mal ddmopasehimbdn <paschimbardhaman
Order
S: ~ 5 . |
‘.n.utl‘nn 1€ hereby .'\.cmrdod to the tune of Re.2.00.000/- (Rupees Two .akh ) onls l‘,..r the
‘R'“'I:;l nt towards Ex.gratia to Rita Ruidas, the next kin of the decensed Dinesh
\'\l_l_ _;I\Lx‘\f Jamuria PS. Acansol. Paschim Bardhaman who died on 11,10,2023 due 10
Natural Calamity (Land Subsidence).
The segregated amount will be remitted from the allotment nn.;{&_lL\_lLﬁl_Y;'z(E:'
9 52/2021.dated-2 023 under head of account 2_2_3&&_2_@;!&_‘0.“-2;3_1._;:]:
Disaster Management & Civil Defence amounting to = ‘ 12-DV¥ ﬂ[:ﬂ[]lﬂ:'
and the balance segregated amount will be remitted from the allotment no.4==
394252/2021.dated-28.04.2023 under head of account 2 :
amounting to only the tatal amount ©
Rs.2.00.000/- to the account of the beneficiary bearing no.4231101 10012292, IFSC Code-
BKID0004231 M-7098581559.
)Y
District Magistra
g, Paschim Bardhamgn
Memo No. 286 /DMCDPB Date- 13-/0- 3033
Copy forwarded for information & taking necessary action to:-
1. The Sub-Divisional Magistrate. Asansol.
2. The Sr.D.C, Paschim Bardhaman
3. The NDC, Paschim Bardhaman
4. The Treasury Officer, Asansol.
5. Beneficiary-Rita Ruidas. ssJamuria PS, Asansol
District Magistraje
,.,P Paschim Bardhamjn
19
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